
   
  

   
 

  
 

          
     

       

  

  

 

 
 

 

 

 

         

           

          

            

           

          

          

      

   

          



( P 50e it(l0r \( I I \llr \l \lt :01_

In !ier,r' of the request for r\ ithdra\\.11 rn.rclt' br the Applic.rnt Coun.r.l. thr.

pctiti()n is herebv clismissed as \\ithdra\rn Nith libert\ to pro.(,(,tl ,gnin,l tl)i,

comPanl on th{r snmc cause oi action il the (laim oi tha ,ipplic.rnt i, n,,t rc\()l\ o1l irr

the insoltencv rcsolution process th.1t is in progrcss.rgiin5t th(, Iirspondcnt

Compant.

Accorclinglv, this petition is hcrebv dismissed r\.ath libertv.r\ n)urht l'\ th(,

I'ctitiofcr CoUn,el

V. NALLASENAPATHY
\lerrhrr ( Iechrricrl)

B.S.V. PRAKASH KL\IAR
\l('nrbrr {lu(l ii.rl)
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